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The House reassembled after lunch at
half past two of the clock, Mr. Deputy
Chairman in the Chair.

RESOLUTION RE INTRODUCTION |
OF A SYSTEM OF MONOPOLY |
PURCHASE AND DISTRIBUTION OF |
ESSENTIAL COMMODITIES—Contd. |
|
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MR. DEPUTY CHAIRMAN: Mr Kul-
harni.

SHRI A. G. KULKARNI (Mahaiash-
tra):  Sir, I have to congratulate Mr.
Himmat Sinh for bringing this Resolution,
which is very much important in view of
the price rise and the difficulties in the
supply of essential commodities and food
articles to the poor people. ©o

Sir, this problem, particularly the pro-

» curement and distribution, has different

{

1

angles. One is of production, second is
of distribution, and the third is the avail-
ability of these essential commodities to
the poor population at a price which they
can afford. That means it also includes
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raising the standard of the poor people
so that they can purchase these commodi-
ties.

Sir, I feel that the immediate problem
should be tachled, particularly of the pro-
curement of food and efficient systems of
distribution. What I am suggesting is this.
I have got my own doubts regarding the
speeches that have beer made and the
suggestions which are made, particularly in
this Resolution about the monopoly pur-
chase and distribution of essential com-
modities at controlled prices. We have
introduced a system of monopoly purchase
of wheat and we are experiencing certain
difficulties. But with a little effort, it seems
that within a year or two we can be suc-
cessful in handling this problem of pro-
curemert of wheat. So is the problem of
rice, which would require further efforts
to be made to create an atmosphere and
psychology, whereby the  agriculturists
would bring in their produce at the centres
and the produce thus procured would be
efficiently distributed. I am inclined to
suggest to the Ministers concerned, whe-
ther in the Planning or in the Food
& Agriculture Ministry—to see, if pos-
sible, that some ten or elever items
which are very essential, particularly for
the poorest people, are procured, are col-
lected, in a different manner, whereby ulti-
mately, the people will get them at reason-
able prices. [ am suggesting some 10 or
15 items. For example, you can take
wheat, rice, jowar, millet, pulses, sugar,
edible oils, etc. From the consumer items,
you can take cloth, drugs, soaps and deter-
gents. Then, you can take some industrial
raw materials and kerosene. So, a maxi-
mum of 12 items should be the target
of the Government for procurement and
efficient distribution. But the problem can-
not be solved by a straight-jachet approach
of control on prices and compulsory pro-
curement. The important problem is that
of production. I see, Sir, that in this
country the agricultural development was
taking place at a fast pace. The indus-
trial production was also moving up in a
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manner which could have attended to the
growth envisaged in the Third and Fouith
Plans. But, unfortunately, the pace of
agricultural production was slowed down
because of the non-availability of fertilisers,
mechanised instruments and other inputs
and credits. Similarly, in the case of in-
dustries the non-availability of raw mate-
rials and the ideological conflicts as regards
technology and methods have iesulted 1n
some stagnation. In the case of agricul-
ture. the stagnation came during the last
year because of a very severe drought and
we were really in a doubt whether the
agricultural progtess would be reversed. I
do not think that the agricultuial progiess
has been reversed. The Indian farmets
and agriculturists have shown that they are
capable and that they can stand the test
of time if they are given ample inputs,
liberal credits, technological base and ex-
tension service. With increased facilities,
they would be able to achieve what they
are expected to achieve. What I am
thinking is that in all the thinking process,
ideological differences about what should
be the incentive price for the agriculturists
have also acted as constraints. Time and
again, we debate here about the incentive
prices. We see the folly of paying to the
foreign countries the rates which are higher
than the rates which our Indian farmers
are given. Sir. the Food Minstry, in its
own way, I1s giving us a defence that the
Agricultural Prices Commission or some
economist say that if the agricultoral
prices are increased, the rural rich will
become richer and the funds will be trans-
ferred from the urban population to the
rural areas. Wherever and whatever way
the funds are transferred, the money will
remain in the country. It will not
go to America or to Canada.

Then, Sir, in the case of industries, the
same story is repeated. If gimmicks and
slogans would have given any results, then
our country would have been the first,
or second or third country in the world to
achieve the best results. As regards spee-
ches and ideological postures, we have lot
of political personalities who can out bid
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nomists who can give us ideological solu- | commadities to the rural population. Yes-
tions, with practical wisdom lacking. But, | terday. there was a question as to what

I find, Sir, that the process and technique
to achieve production is vastly different
from simply giving sermons or slogans or
suggesting a gimmick. I am suggesting
this particularly in the case of fertilisers.

For the last ten years, we have been waver- (

ing on the production pattern, technologi-
cal collaboration, etc. We are debating
what technology should be used, whether
it should suceed. But we find that the
or public sector or cooperative sector. Sir,
I am not here to suggest other than what
is nationally desired. There should be no
doubt at all that if there is any sector which
I would prefer, it is the public sector and
it should succeed. But we find that the
public sector is not delivering the goods
till now. So, becavse of these ideological
wranglings, the casualty is the production
in fertilizer, and the ultimate casualty is
the country where the production of agri-
culture has not incieased. Same is the case
with cement. And yestetday only 1 raised
the point about paper. The public sector
unit, the NEPA Mills, is being forced to
gell the goods at a price which « totally
bringing a loss. And again people criti-
cize the public sector because the NEPA
Mills are in the red. If the Government
would have been wise enough to give a
pragmatic price to the NEPA Mills, in-
vestment would have come not only in
that but so many other institutions would
have come forward to produce paper.

So, I think these ideological wranglings
should not find place at least in the Fifth
Plan. I would request Mr. Dharia, who
is luckily here, that wherever production
is concerned, whether in the public sector
or the co-operative sector or the private
sector, he should take care to see that pro-
duction is achieved. And how to distribute
it is a problem for the Government, and
the Government can solve it better; we need
not have to put spokes in the production
process in the country.

Sir, I am having another suggestion to

make to the Government, particularly in paper.

the hiving standard of the lowest 5 per
cent is. Mr. Dharia was there, and he
produced some figures according to which
the lowest 5 per cent is earning between
I'Rs. 8 to Rs. 10 per month at the prices
prevailing in that year. 1 think he has
quoted for the year . . ..

THE MINISTER OF STATE IN THE

MINISTRY OF PLANNING (SHRI
MOHAN DHARIA): 1967.
SHRI A. G. KULKARNI: Sir, day

?beforc yesterday. again we were informed

|

by Mr. K. R. Ganesh., another Minister
in the Ministry of Finance, that the rupee
value is 36 paise. And Mr. Dharia knows
that the price index has risen from 158
in 1960 to 259 in 1973. So. taking into
consideration the esosion of money, the
increase in the price index, what the real
income of the poorest 5 per cent of our
population would be? Sir, I made some
calculations based on Mr. Dharias figures.
If you take Rs. 8 or Rs. 10 for 30 days,
it comes to 16 paise per day and reflection
at price erosion, this comes to 8 to 12
paise per day. This is the position of the
poorest 5 per cent. We have heard this
from the Government side. And 1 con-
gratulate Mr. Himmat Sinh, who  has
brought this subject which is very impor-
tant in this context for discussion. Sir, if
8 paise or 12 paise is the income for the
lowest, for the next strata, another 8 paise
may be added and it might be 11 to 20
per day. Taking into consideration the
income accrued to the poorest persons,
what type of systems must be there where-
by the poor people will receive the essen-
tial commodities at their doors and at a
price which they can afford to pay? Sir,
yesterday some of my colleagues quoted
Dandekar and Rath. Then, there is a
report from Mahalanobis also. Mr. Dharia
knows very well. Mr. Dharia has himself

produced a paper. He has given it to us
for consideration. I am really very happy
and I congratulate Mr. Dharia for this
He has really made an excellent
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study of the problem regarding removal
of poverty
paper has been produced by him i his
capacity as private Dharia and not 1n his
capacity as Government Dharia  Dhana
has got the solution, but it 15 1n his private
capacity
pocket I would only request him to trars
for private Dhania into Governnent DhA
ria By domng so his ideas and our ulea
would be the same

THE MINISTFR OF STATE IN THE |

DEPARTMFEFNT OF PARITAMENTARY
AFFAIRS (SHRI OM MLHTA) Shry
Dharta knows how to manage Shnr kul
karn:

SHRI A G KUIKARNI You e the
Minister for Pirllamentary Affars  What
do you know of the economic difficulties
that we are facing® You only know how
to manage us  You do not know
to manage the cconomy

SHRI OM MFHTA Sir with your per
mussion 1 must say that it s the most
difficalt tash to manage Shn A G kul
karnt

SHRI A G KULKARNI Sir vesterday
Mr Dharia ir ansvwer to 4 question said
that structural changes will be made [
could not m ke a further probc at that
time because it happened during the ques-
tion Hour 1 want to know what struc-
tural changes are going to be made 1
have been asking him this question for
the last two weeks and he gnes the same
reply It s hke the stock solution 1n
the Government dispensaites They give
this solution for everything whether you
have got flu, dysentery or anything else

You are ashed to take that solution and
Simularly Mr Dharia gives the |

g0 away
same reply to my iepeated question Mr
Dhara, 1 am really very serious on this
point It 1s time thit you should spell
out your programme
cific methods by which you are going to
reduce the consprcuous consumption of the
higher ten per cent and what are the ways
i which you are gomg to raise the stan

The only thing 1s that the

He has got everything m hls|

What are the spe | of these classes

160
of essential commodities

Party right from Bhubaneshwar to

Ahemdubad and now to Delht Everywhere

we have passed resolutions The people

are waiting for concrete steps to be taken

by Government and that 1s why T have

a. un referred thrs problem to Govern
ment

SHRT K CHANDRASFKHARAN
(Kerat1) They are all hollow words

SHRI A G KULKARNI No, no We
are trying But the pomnt 1s that these
hollow words are to be converted into
conclete  actions

SHRI K CHANDRASEKHARAN

The result of the trial 15 zero

SHRI A G KULKARNI Then, Sir,
I come to the questton of cloth 1 am
told that the consumption of cloth by the

how | boorest people has come down from 138
| metres to 134 metres and then to 132

metres per head Sir mn thys country
hicences for luxury goods are 1ssued—unp-
tecn lhcences—for nylon  polyster and
everything else  Where has the standard
cloth scheme gone’ We hve been hearing
slogans nd heroic statements from the
Minister that cloth will be made available
to everybody and that there will be no
price rise and before thewr very eyes the
mill owneis hare rased the pres Along
with these resolutions [ would request Mr
Dhatia 1nd bhis colleague, Mr Shinde, to
cnhighten us and the people outside as
lo whether there 15 really any very serious
attempt made by the Government to deliver
the goods so that the people outside could
hope that these systems would work and
poverty would ultimately be removed

Sir then I come to the problem of dis
titbution of essential commodities to
labouring classes and the wage structure
1 know labour 1s the
woist sufferer as compared to other work-
ing classes in this country But 1t they

| are compared to the rural population, they

are shll better off because rvral people

dards of lhiving of the lowest ten per cent | have got no wortk for four to five months

We are passing resolutions in owr Congress in a year

What about them? I also gave
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3 pM and loaders are getting pay
between Rs 400 and Rs 600

The motor drivers i private and
Government are getting between Rs
to Rs 1000 Similarly, the clerks and
officers both in industry and Government
offices are getting good pay The ultimate
causalty 1s the rural man You can say
that the income-wage pohlicy 1s being work
ed out but that will not satisfy the people
1 would request Mr Himmat Sinh to con
sider that this strait jacket approach of
rigorous controls and distribution  would
not solve the problem You have got an
experience You are from the rural areas
I am also from the rural areas We have
already burnt out fingers with butter ex
perience when the cotton yarn was con
trolled at our instance When the Minis
tet of Commerce was pressurised by the
Membeis of Parhament the yarn was
controlled There was no system, there
were no arrangements and no piepdration
made After all we have this federal-
type of Government The Centre legis
late all these controls and the States im
plement them but up tll now the mill
owners are selling yarn at fantastic rates
What 1s the result? The result 1s that the
handloom and the powerloom weavers are
the casualty Even though the Supreme
Court has given judgment in favour of
the Government, nothing was done 1
would, therefore, suggest to Mr Himmat
Sinh or rather T would recommerd to Mr
Dharia to adopt dual system of pricing
That 1s a must now for this country to
increase productton and ensure supply to
poor at reasonable price

Some of my friends say that sugar
has gone up to Rs 6 per kilogram It
has gone up to Rs 6 for those who can
pay this price But at least 70 per cent
of the sugar 1s avilable at levy price at,
Rs 210 p Whether that sugar can go
to the rural areas there also I have got
my own conflicts with the Sta‘e Govern-
ments because the Central Government
says, 1t 1s the responsibility of the State
Government to give sugar i equal pro-
portion, whether 1n cities or m rural
areas, but the State Governments do not
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accept the proposiion They are pres-
surised by urbamity They say Bombay,
Poona are the metropolitan cities, we
shall give them more sugar [ am sug-

400 | gesting Mr Dhana to have a dual price

system, whether 1t 1s 1 sugar ot in cloth
1 will request Mr Dharia that 40 per
cent of the cloth must be standard cloth
and no comparable variety should be pro-
duced by the mill owners and the balance,
whether it is superfine or fine cloth, may
sell at Rs 25, we do not care ot all who
buys and what he 1s going to pay

Same 1s the case with other essential
commodities,  drugs, lfe saving  drugs.
You have got the Pimpri factory at your
disposal  You have got the ICL 1n
Rishikesh  So, you bring the basic drugs
under a dual price-system whereby the
poor will recerve justice and ultimately 1n
this country and the party and the Gov-

ernment  will absolve creditability, the
tesponsibility the lectorate has put on
them

SHRI BIPINPAL DAS (Ass.m) S,
I congtatulate Mr Himmat Singh for

placing this Resolution before this House
for discussion This 1s a very 1mportant
topic The Parhament as a whole, the
country as a whole and the people out
side are very much concerned about the
present price situation which s indeed
very bad We are passing through a very

difficult situation There 1s no doubt
about 1t The questton s Why 1s this
situation? By way of suggesting a solu-
tion, Mr Himmat Sinh has formulated
a Resolution and placed it betore the
House I whole-heartedly support this
Resolution and while supporting the

Resolutton I would like to moake a few
observations

The question before us 1s why 1s this
situation? There are internol factors,
there are external factors contributing to
the present sprralling of prices Now
when we talk of external factors some
people laugh at us When the Prime
Minister said, “the price rise tcday is a
world phenomenon”, some peonle tried to
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laugh at us. Some people trv to laugh
at us and try to say that we are evading
the responsibility for our acts of omis-
sion and commission. Now, it is a fact
of life, whether you agree or not, whether
you take into account the present world
situation regarding prices or not, it is a
fact that we have to import certain com-
modities into this country and all those
commodities have become costlier and
costlier everyday and essential commodi-
ties like fertilizers for example, like steel
for example, like crude oil for example,
all such commodities which we have to
import—and you have no other way—
they have become very costly :rd natur-
ally, therefore, they have an impact on
the price index in this country.

Now internal factors, when v.¢ refer to
drought sitwation in the country, the sad-
dest situation then in 1971, Bangladesh
crisis, when we refer to the fact that our
defence expenditure has multiplied four
times in the last 13 yeais or so, when we
refer to these factors, people laugh at us
and say: “Do not always try to give
these explanations in defence of  your
faults.” These are facts; it is not a ques-
tion of defending a policy. It is a fact
that drought was there on a very large
scale; it is a fact that Bangladesh situa- |
tion created serious problems fo1 us and |
we spent quite a lot of money. All these 1
factors contributed to inflation, contribut-
ed to the rise in prices. There is no es-
cape from these facts.

|
i
i
I
[
|

Now, Sir, when we talk of these fac-
tors, we do not say that we have npot
made any mistake anywhere. Mistakes
might have been committed. There is no
Government in the world today  which
can say that they have not made a mis-
take in any matter of policy. But we are
bold enough to admit our mistakes and
we are bold enough also to try to correct
our mistakes. This is the posilion. We
do not say that we have done everything
correctly and absolutely without any fault.

Sir, take deficit financing. I have said
already that due to tremendous increase
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in our defence expenditure, due to the

drought situatior in which we had to
spend huge amounts of money to give re-
lef to the people, we had ro resort to
deficit financing. Only to avoid deficit
financing, 1If we would not have given re-
lief to the people when they starved and
faced death, would anybody say that this
Government was discharging its responsi-
bility? We had to resort to deficit financ-
ing in order to discharge the responsibility
where lakhs of people were threatened
with a sitnation of starvation and death
because of these drought problems. This
was not the creation of the Government.
It was the creation of nature. So it was
in that situation that we had to resort
to deficit financing in order to help these
people. I do not think we can be found
fault with on that score. I do not think
if we had resorted to deficit financing in
order to meet huge expenditure on hous-
ing, on feeding, on clothing and everything
for ten million refugees—which again was
not our creation—who came to us, and
we had to discharge our responsibility; we -
had to fight a war and win it to defend
our integrity and our independence, if
we had spent money on that and thereby
inflation took place, I do not think we
can be found fault with. These are cer-
tain things which are absolutely unavoid-
able and any Government in this country
—leave alone my Party—any ciber Party
in position of power, would have had to
do the same things in such a situation.
Therefore, these factors leading to deficit
financing could not be helped so much.
But still, it can be controlled and the
Government have taken steps to control
itt  The Government have decided
already to have an economy cut
of Rs. 400 crores within this financial year
and the Government have also advised
the State Governments to have a further

cut of Rs. 100 crores. This is one step
that they have taken. They bave also
taken some other steps regarding bank
credit. Then some people say that we
have raised the issue price of rice and
wheat suddenly and by raising the issue

price of rice and wheat we have also con-
tributed towards a sympathetic rise of
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prices in the market. Quite true. 1t is ‘ cent while the money supply is so much
quite true that we have done it. Becaunsc | cne can very easily imagine what impact
we have raised the price of rice and | it will have on the price situation. And
wheat this may have an impact on the | that is what has happened. Now the Re-
prices of other commodities and there | serve Bank has taken steps for credit re-
may be a sympathetic rise of prices. But | straint.  This is another step that the
the question is, if you do not do it thcn\ Government has taken through the Re-
vou have to subsidise the foodgrains. If | serve Bank to impose restraints on giving
you want to subsidise you have to go for { credit t6 the commercial sector 1Tt is a’
deficit financing. If you bave to mini- | very good step that they have taken. I
mise or reduce deficit financing and at| would not elaborate all the steps that
the same time you do not want to sub- | they have taken; they have taken various
sidise foodgrains then you have to do | steps. The only point to which I would
something and in these circumslances the i like to draw the attention of the House is
Government was compelled to raise the | this that the Reserve Bank has set a limit
issue price of rice and wheat in a very \ to credit expansion from October 1973 to
helpless situation, I April 1974 for purposes other than food
procurement at Rs. 600 to Rs. 650 crores.

Regarding money supply legitimate cri- ! Out of that Rs. 209 crores have already
ticism has been made that there is a huge | £0ne out in the month of October. There-
money supply in the country. That has | fore from November to next April in the
also contributed towards price rise; very | light of Reserve Bank’s restriction  only
true, and I will now give certain facts. 1 Rs. 400 to Rs. 450 crores may be avail-
During the current year up to November | able. This is half of what was done last
2nd the net Reserve Bank credit to the | year. It is a very desirable step to restrict
Government alone expanded by Rs, §16 | money supply but—and this is an import-
crores against Rs. 277 crores Juring the | 0t but—what happened last year? Last
corresponding period last year, It is a | Year also the Reserve Bank tried to res-
fantastic expansion. And any credit to | tfict money supply to Rs. 500 crores but
the Government goes ultimately to what? it went up to Rs. 873 crores. Last year
It goes to Government expendifure and during the busy season the Reserve Bank
Government  expenditure ultimately leads | tried to restrict money supply to Rs. 500
to more deposits with the banks and | CrOTes but ultimately bank credit w'ent
more deposits with the banks means the | UP to Rs. 873 crores. Therefore tak}ng
banks acquire mere capacity to lend the experience of last year I do not think
money. The lendable capacity of the | ——it Will be possible for the Reserve Bank
banks is raised by more and more Gov- | tO restrict the money supply to Rs. 400
ernment expenditure. So more and more | Crores during the period from row on to
of Government expenditure has made April 1974.
possible this expansion of credit by the I do not think it is a feasible proposi-
banks. This has also contributed towards | tion. Then, again, the commercial banks
price rise; there is no doubt about it and | have developed a new techmique. Even
T do not deny it. Then, Sir, the banks’ | if the Reserve Bank tries to impose some
lending to the commercial sector expand- | restrictions, the commercial banks start
ed by Rs. 1,000 crores in 1972-73 and | changing the ratio between credit and de-
by Rs. 360 crores in the current year up | posit. By changing the ratio, they have
to November 2. Tt is again & fantastic | made available large sums of money at
situation. The total money supply has | their disposal for lending to the commer-
risen by 18.8 per cent over the past one | cial sector. They have already raised
year compared to 11.9 per cent in the | the credit-deposit ratio from  65.1 per
corresponding period last year. If this is | cent on 7th September to 66.7 per cent
examined in the light of the fact that the | on November 2 and now they are trying
growth rate of GNP is only about 2 per | to raise it to 70,3 per cent. If they go
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on raising the credit-deposit ratio, a huge
amount of money will be at the disposal
of the commercial banks in spite of the
restrictions imposed by the Reserve Bank
and they will go on lending money to the
commercial sector. This will again add
to the money supply in the market.
Therefore, I would like to draw the at-
tention of the Finance Minister and, in
his absence, the Planning Mirister, to this,
so that they take note of the situation
and try to rectify the position as far as
possible.

Now, with regard to black money, no
doubt black money is a very serious pro-
blem in this country today. It has done
very serious damage to the economy of

this country. There is no doubt about it. |

It must be fought and it must be curbed.
Now, various measures have been sug-
gested. I do not want to go into them,
because vou will not give me time ¥
know, but I am in agreement with many
friends of mine on one point. Demone-
usation, perhaps, will be one of the most
effective  steps to curb  black money.
There are other measures also and some
Bill is coming before the House. I think
it has gone to a Select Committee. We
will discuss it later on. As regards de-
monetisation, I do not know why we are
still shy of taking this particular measure

in order to curb black money. Friends of |

the opposition attack my party saying that
we do not want to curb black money be-
cause we are utilising black money for
election purposes. They have been going
on saying this in this House and in the
other House and from other platforms.
I want to ask, but the opposition is not
here, excepting two hon. Members. I
wart every opposition party in this coun-
trv to tell the truth as to wherefrom they
get their election funds and how much
they get. T was in the opposition party,
as you know very well, for long years
and T held a very important position also,
not an ordinary member. T held an orga-
nisational position .
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i SHRI NAWAL KISHORE (Uttar Pra-

'desh) : Now, you are transformed.

)

[ SHRI1 BIPINPAL DAS : I know, there-

| fore, that the opposition parties also draw
funds from sources and from accounts
which might very well be described as
black money. Otherwise, you cannot ex-

, plain wherefrom  you get your election

‘ funds. The Marxist Communist Party is
very eloguent about it. In the other
House. I had seen, they attackcd the

Congress party right and left on the issue
of black money. As yon might know,
about two years ago, the accountant-cum-
cashier of the Marxist Communist Partv
of West Bengal was dismissed for mis-
| appropriation of an amount which went
| up to the extent of Rs. 2.5 lakhs, nearly
j 2.5 lakhs. Tt was a very good step they
had taken. Their accountant-cum-cashier
was dismissed because he was found guilty
, of misappropriating Rs. 2.5 lakhs. The
i case is going on against him. It is a very
| good step. They have taken  action
5 against a corrupt man, a dishonest man.
'But my question is wherefrom they got
| this Rs. 2.5 lakhs. If a sum of Rs. 2.5
| lakhs was misappropriated by only one
} single official, how much more might be
i there in their funds 1 do not know. 1t
1 must be explained wherefrom they got these
' sums of wmoney. (Time bell rings). In
! this Session T have stood up for the first

' time.

I MR. DEPUTY CHAIRMAN : My diffi-

| culty is there is a rule.

SHRI BIPINPAL DAS My submis-
sion is that black money is a pheno-
menon which grows out of the capitalist
system. The capitalist system breeds it
Unless this system, as a whole, is abolish-
ed and the socialist system is established,
1 do not think that black money can be
done away with completely. But still we
must strengthen the hands of the Govern-
ment. In fighting this danger, this
j' menace, as best as possible. But we must

always be conscious of the basic situation.
| Mr. Kulkarni said about ideological

wrangling. I do not agree with him.
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What does he mean by ideological wrangl-
ing? After all, a country, a government,
a party, Parliament, must be guided by
some ideological consideration. If they
have no ideological consideration, ther you
will be aimless. We will be in the sea
without a compass.

MR. DEPUTY CHAIRMAN : He has
also got some ideological considerations.

SHRI BIPINPAL DAS : If he means
a wrangling, 1 do not mean it. But the
basic question is of production znd distri-
bution. The first point is jproduction.
There is no doubt about it. We must
raise production in agricultural and in
industrial fields. In the industrial field it
is trying to pick up. In the agricultural
field the first sign is good. This time we
hope, that

SHRI A. G. KULKARNI : It has gone ;

down.
SHRI BIPINPAL DAS : with
the efforts of our Government and the

Minister, we will try to solve this problem

of production in the years to come. But
the main question is of distribution.
Even if there is production on a large

scale, the essential commodities may not
reach the poorer people. What will you
do? Mr. Kulkarni has rightly raised the
question of the purchasing power. The

purchasing power of the people must be !

raised by an extensive employment
gramme and all that. But even if the
purchasing power is raised, without an
adequate and effective distributicn system,
the commodities, though they may be in
abundance in the market, in the Delhi
market and so on and so forth, may not
reach the poorer and weaker sections of

pro-

the community. This is the problem with .

which we are concerned. Therefore,
when Mr. Kulkarni said that we
burnt our fingers, I do not agree with
him. T do not believe that we have really
failed in the wheat takeover business.

SHRI BABUBHAI M. CHINAI

(Maharashtra) : Huge success.

have !
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' SHRI BIPINPAL DAS : I never said

| .
! that. Do not put words into my mouth.

;Mr. Kulkarni has suggested that because
| we have burnt our fingers in wheat take-
 over, we have given up the rice takeover.

SHRI A. G. KULKARNI : T have not
said that,
i SHRI BIPINPAL DAS : You meant
that.

SHRI A. G. KULKARNI : | said that

the wheat trade takeover might not be a
complete success now but within a year
or two with war-like preparations, it will
be better. But in cotton yarn control we
have burnt our fingers.

SHRI1 BIPINPAL DAS : In spite of
the experience of my friend, Mr. Babu-
sbhai’ Chinai, about the wheat takeover, I
may say that I come from a State which
has the courage to take over the whole-
shle trade in rice. We have started it and
. we are confident that we will be success-

1 ful. “There is no doubt about it. But the
question is . Sir, T know, you are
| anxious to ask me to sit down.

MR. DEPUTY CHAIRMAN : I have
| been very anxious for the last several
minutes,

SHR1 BIPINPAL DAS : Mr. Mari-

swamy the other day said, why should
you take over the trade in essential com-
modities without adequate preparation?
| This is the only logical and reasonable
i question raised by any Member. 1 have
heard it from several quarters. Mv coun-
ter-question is : What preparation do you
make when you want to jump into the
] water to learn swimming? If you want to
| swim you have to enter the water. Unless
you jump into the water how can vou learn
swimming? For learning to ride a bi-
[ cycle you have to take risk. When you

1 try to ride it you may fall once or twice.

| You may injure yourself and even break
lyour legs. Nobody on earth can leam
] unless he takes that risk. You may not

| succeed in the first attempt and you may
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not succeed to the extent desired, but do
not say that you have failed.

One word before I conclude. I have
to address a word to Mr. Dbaria. We
are going to initiate a big, massive pro-
gramme of Guibi Hatao 1f you want
to do something to execute this program-
me of Garibi Hatao ;sou have not oniy to
produce in abundance commodities re-
quired by the common people, the weak-
er and the pooreer sections, you have not
only to give them the purchasing power
but, Sir, it is also the responsibility of the
Planming Ministiy, the State and the en-
tire Government machinery to see that
whatever is produced in the country
reaches those people at reasonable, legiti-
mate prices. And what ig that machinery ?
If we adopt the Resolution proposed by
Mr. Himmat Singh, you have to have a
public distributive machinery to make es-
sential commodities of mass consumption
available to the poorer sections of the
population at reasonable prices. This is
the only course. Whether you call it ideo-
logical wrangling or anything else there is
not other solution. Thank you.

[The Vice-Chairman (Shri S. S. Mari-
swamy) in the Chair]
it 7w fewiiT - STANTeT wRYe, AW
femrr B oY & weara Y &2 o7 ¥ 9ar |
sgt oF aegfeafa &7 @y &, 9@ 3% W
¥ gy ¥, IR @S srrmfem fear
FfFT ST I Far A SEar A et
FET WTAAT |
e, afs a7 37 A de B FAfEEY e
st Gsfufrefer aoiedr & swr Gfforie
T IFHT AT 9 [ fFmw dar o &
oY IIE IH ST 7 T AT W YA AUHT G
A7t P ¥ a9 & g7 39 9 #7 gey
T, agT TN WA ¥ fr 3w < Oy & ey
wz e g1 awafaie frar s 1 s@fee S
FHHT AT gHT IAY qHFT AT wwa §
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, Tegst A agen, fagow o A e
} @R ot ferfe &1 @7 A oW R oS R
Frrer, faedt w1 A W framr & asgy
HiaeTEo, S99 & g9 S W & 1 gRY
a7 AT fF W g A TEATd FT A AT
% ST Wy o & fE o fom A
qTET W FEE A & ST TAR famer
&1, Y YA, SAHT R G A F I FTE
w3 FTCARAA ;% g odr % gAAr §
| ot o1 <ot 1 g Feet § A g R
| a1 sfrear F1 710 FFwiar §, urfan awa A
g1 &, 1A AR ¥ A FH AW AT A F
¢ P Ag W & 39 wEATT § A FEAT A AT
e giaT WA A #1 qGT TR & AT
format’ | ofie, AW frar goam & fF (o8
IS WO A FAA T ToAT FF FATAT AT
gfosar & Mawt & arga 21w | gy foan
g & Fr W G S 4 A & ARt
F1 IOF[ a9 1970-71 ¥ 68 aTF 82 FAL
To AT &, 1971-72 ¥ 116 M@ 26 AT o
®T & T 1972-73 T 199 AT ko FT & |
JHFT 1 S W9 & gHAT g fad 1970-71
FT 36 ATG 79 FHL To §, 1971-72 FT 72
ATE 39 EATL To &T § AT 1972-73 F 143
arg o &1 § | Iaw 7 o for § fF 0R
TR 2, AW § aTar T, 200 %o IR
FaEETe fiT Afsws UATIE IARI 500 Fo
TEAT| WAL IEH QATIE 1970-71 FT
¥ 54 9@ 58 gAR o WK 1072-73 T g
102 A To | I @IT & I BT AR
T zfrear a1 o, fodrfaerf am & &
ST AR AE wrEar | fom wEw T
YA ¥ are ¥ aw wrg o &1 fok A A
T8 AR & w9 S 99T AT F Al )
oI ¥ HEET A T AL AT ¥ 3T g0
s W I vw ad FE fao fafrAoe
A & fF 1o @0 e (wwo) T fF &
ey # arg wr@ & urafeege ¥ feafaw
F7 fomm | gAY THo dlo ko & pTIHA
Y feafi agt oo | A R o A )
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A I A F AUS IR FT FE F RS I
2, foey 99 9T & =1 wma W g i
FTfeqTEY, FTSE [T FTAT F HIT FgT T &
fr & fafadgdr w7 & 7 F &1 A O
W & 1 0% FT AW 9 Tw@ g, fow aw
FOAT 2 A wAA G A7 FamE o e,
1971 ¥ X FafF 7% FUT ¥ FI TEomHy
fargeata ¥ AT 3@ ¥, 39 qHF ST IR AR
A, T AT A58 TEq 4R, A A
¥ FE FAET 919 9 TO% AT 9 A FUAT
WE FTATAW GF FIARTT 716 foemn &1
g | s ag W for & 5 62 9T ®o
gward faz aga @ o7 fafmada & faar
@ g @ G IE X S e o mrdo
(zmo) # ag &% a7~ T FE "I
urigaie #41 & ar 39 feafas soar =t
7T gAY 0F wmifege # W 3B ATiw
f& gu% ag7 #veT FW AT | IAG TEG
S AT SR T IEET ae@e @ fear
AITEFAACE AAT TATE | TG TS FIWIAT
T AT AT am 2 |

¥ fadon X A8 s fi6 /AT Aeard et
saTeT & SR i fRaem @ g 0 arfan
amge 5 g7 & 1 7 AL 3 9 g AR faEe
ft & 1| 399 # 7g 77 @ g 5 wifow 9
2 =ifedr i Ay aoard & arg ga Sgae
T HIE AT F7 A5 FETST LA
g wifed wife s WY Ao &e A
AT SIEHA ALY g &1 ST R o ar
F 9 ST AT FFAT AEAT E 48 48 & fF arw
qEE I M, wfET AR AW oAy am fE

as if he is more loyal than
the  King  Thimself. =" @

g o feemd fr & meniea ¥
W2 1 IS § TR & 417 F a8 grrer
A @ forfa @1 & aww @Far g
TEAAE H 1@ g1 g WiR § qwwat § e
¥ o & qTE 9gA FTATCT YO g | W
AT TaEHE T AT FAe 9TE ¥ S 0 ¥ 9
FTTHAT E1 AT | FATOT ATgq 7 A1 e &
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T A gAR g A< et g fF IR o =
Sfera o foaan 1 § W wET Swar
g % o @l S wr Ao ) g7 oG #
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UHo do o & el gargdl 93X 500 WX
600 T FT wrfaw far I g 1 9w &y
w2z A AFEET 2, 7Y AENE e §
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ST 7 St e & ag o a7 Ay ey
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qgF A | wF 7 fzet ¥ AT O w2
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a6 ¥F g f& W dmm oww vfEm
o &t A 100 TEET WEAT AF @
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(Time bell rings)
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Siag, aft &1 B @ fage & o 1§ @ gWEED #1 @@ ) W9R gR-
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wiag, Tt | gt Tw oA W
G o= & a1 #a foew fag awe
# #rsfear ag & 5 dreq qufanr O
fear & w7 A wr 7@ wefzar &
at g8 wfear w=er O @ i, Tz o
v dxifew mmefem | wer ¥ 56 @
AT F 4R qwfAwr St giaEr wEERE A
AW , IAY & AFT e AFr £
arfer Algd, 9F € aFAE F AT FEAr
veAr & fF wmEr wamr G ¥ & o
mAe Ao ;MET F ;T AT AT W
qEAT F & 1 fgwyakT &1 fasdr wig
wifgar & ffsg #fEy gwd wImr W@y
% & gz Ffaw #) sow @t &
gAY R FAEON AT o 8% gh ¥
wledrgd &1 a@ ¥ 1 qA FW A 1 45
wWd AT AHA F GEARAT-ATT GFME-
AL SAAT AIAA 9T AR AT FAF TAARMR
g afws awr &4 fewdde, W g0
o oit-TifEaw weiRwA,  wAmE w5
wadfra AMRES W owEE @it w®@
T ECATT 85 TTH ¥ %7 105 +99 g%
N FraT 9T 490, € 02 105 ©F aF
®Y KA qT JEA aqr, & TG TIRHT
AT FT AVE ¥ Wy ¥F wCAA g0 AT
{€7 7T 797 ¥ A7 A 5 fEear faam
T @ FE HT FC 74 | fgrwm o
A F AR F gENAT qET &, FA(FA @aw
AR Az AT § AV AT FACIF ¥ | TEA-
Rz & W AAW g3 §a mEAffew
g, Tafad =rav ¥ gre q@r srar 1 arfon
qIT A4 gr ¥, ¥F WAINAE ¥ a3 ge-
dFr F, FrarfE wedAT ¥ oWy F F9 T
& AREATE W TEqrem Ged &T ST own
2, Al & o wrAr =wEar g fe oo
TSR FT AFT T AET AT W@ E, U7 a%

T ¥ @z ffefoa #r Av, o oar |

|

ST FAEA gamT,  wfFw aifkEr /1,
HEMQET  FHA 39 oa®m 20 faw
FEET 4 AT ma a1 80 @

After the establishment of the Monogpolies
Commission, the monopoly houses have
gone up from 20 to 80... (Time belt
rings). . .I am just finishing, Sir. [ will
finish just now.

q1 A AT A FZAT Av@AT g {5 o dTewa
2 qad 7FT I A A1 FT XGH FT A€ & |
o, azr aga wF gf frs aEa S Ed
o dlo WTEo W &1 FYIT TYF HT AT Al &7
Fg AT TAT ATATE § A€ ¥9G T Fre AT
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e &1 a1q gRY ¥ unfn AmEE, §
FEAT AFAT £ A7 FE A K7 q1A €0 E, AR
9 aEt F S 71, 912 meEr owlf F 9w @
g1 et gAY qrdt F = e, fors a-a€ sEm
g, foa% qrg AArT 91, 37 qa FEETA FL
forr Az ww fafaeee &1 s F6 & geav
#1, a1 3WeEz Az vwre fagw W FE I
§ I Aot FHIN A1 AT WRES I A9 g AT
LAY THAT F HYT AAANE KT AAFAR
T ¥ WA 9T F g w3 &, Al
¥ qagAar g e 91 7o A 9feaF FWTA G
T & A A aEt &, AAmEeAw qw g1 Y
B A FTT AT AT |

Time bell rings

T & wedt-ear ¥ &1 UF q19 98 I TH
FeAT 7 ) oz fefafa o

fa“m?[,agvﬁqfamﬁﬁm%ﬁ%maﬁ
i A1 v Toam anTs 1 23X W8 weT o A8 R
aq wig wEAr feafa g, F@ o 28 fafR
¥ wh agr e g wfErd o§oamA
 FgA1 WgaT §, @ dg & awE AT
51T = 2oy #7 feaf £ agomn =EA A
Tw A avt gf, ¥ W g fa gEewr wee
3 Hfea sfon ag ana aw A FgEr 959
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AL aF HAH( TR 77 & T T ATy
FEr 78 qfFA——faez 5999 1 § W a8
QIFT, 30 FOIT IAF( FAIY TELT & AT
¥ wrgar g B AT w9 U & FF TR
TFLT AT 9T A @A Tfzd 37 arfedy 9%
ot grar wifzd W oW faw w2
FHAEY &, AATN HT FEAA F F fEA
ar gzAr ag a3 #fyT 5 gar oEFad
TJNAT &, AT AT F FIT qrEdy ATET T3,
AT AGH IAIA F3T WK FF INIA T8
qard 39 9@ § FAwrF w3 g 5 gawr
Ffradaa fefeggaum & sofid 1+ smasr @
F1 RIS AT qRE GLAr | AT gy A
grfeat age & gq 16T J3a F TWFT FAT
T FT AT 2 |

wifE? arg a3 3 fF T -7 amafeas
& St WAFT FFA R, IR FH KT G
SR FET T27 | 3 &7 w7y A s &
3 ¥ gma Fzar fo oww # qw wr fefa
A MA-TAE, 93 qTEF TN ALY 2347 |
JILANT § AT & AT 909 § FAFT
wresfeamy #ear 931 wwfer & @eAn

zar g BF fagir & @37 ¥ wF A g
feraa fag &t 9 7z wT o F7 g SN0
#1 uF #T f7ar, S fay § 9T
A AT g, WAL WA gAT I Fars
L wE T g AW ¥ 10 AW ¥ AW
FIAQT T A% AfF4 wy v ferfr w It
would make the confusion worse
confounded zad &1 § fa=aw Foim &
S HF TV oF W | fAEer wEwEAr
W 7 #1 § fx dEsaT 97 ¥ fao woy
AT A AT T FroeAr w7 A @y
# Jeay FHfaw |

THE VICL-CHAIRMAN (SHRI S. S
MARISWAMY) The Minister

SHRI MOHAN DHARIA - Mr
Chairman, Sir, I am grateful to the

Vice-
hon
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Member Shri Himmat Sinh for giving me
this opportunity to intervene 1n this debate.
Whether 1 agree or disagree with him, one
thing 1s true: Hon. Member Shr1i Himmat
Sinh and some other colleagues here bhave
highlighted the concern of the whole couut-
ry because of the nising prices. And before
1 go into other arguments, I would like
to tairly concede the point, which was st-
ressed by my friend, Mr Bipinpal Das, that
in a sociabist economy it is the responsibili-
ty of the Government to make avulable
the essentrc]l articles and commodities 1e-
quucd for mass consumtion at reasonable
prives tu the socety, particularly o the
weaker sections of the society. There can-
not be any debate on this poirt. Even 1n
a Welfare State this concept has  been
accepted and the Government heie also
accepts this responsibility.

Sir, 1t 1s truc that we need not other
mention Bengla Desh while stating the vai-
ous reasons But we cannot forget that 1t
15 one of the basic reasons. To be frank,
it is since hen that the prices have gone up
very rapidly  And natmally it starts from
Bangla Desh. But it 1s not the only rea-
son, I must say. Along with Bangla Desh,
the war and the problem of refugees, there
are many other reasons also, which we
cannot forget.

Su, in this countiy, the money supply
and liquidity has  gone propottionately
much higher in comparison with the pro-
duction m the covntty  Sir, we have made
investments in the country in public sec-
tor also But there are capacities which
are vet tdle and they have not been properly
utilized The whole 1atio of investment has
remamed low Even though by and large
in the fourth Five Year Plan, agricuitunil
production has kept better pace, we cannot
forget that the industrial production has
suffered a setback Of course, thete are
reason—may be the shortage of power,
may be the problem of management, may
be the deteriorated industrial relations
There are various reasons But we cannot
forget that the industrial production has
suffered a setback Deficit financing  was
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introduced for several reasons, which have
been stated on the floor of the House Go-
vernment is never willing to have any
deficit financing But when at one end
tnere is a tremendous drought and when
our brothers and sisters are suflering for
want of food, is it not the responsibihty
of the Government to see that thev are
made available to them and to see that
thev also have the money so that they
havc at least some purchasing power to
sustain themselves? And under these cir-
cumstances, deficit finaincing was mtioauced
I think this view should also be apprecrated
But T would like to say that while we
having the diaft of the Sth Plan being
prepated just now, we ate takmg care
that we should mnimize deficit finuncing
to the extent possible

are

We would like to advocate that os tm
as possible, within the first two ycars of
the Fifth Plan, the Government shouid
tiy to curb deficit-finanong  We  should
have no deficit-financang within the first
two years of the Fifth Plan. If you want to
eflectively curb the rising prices, the
dlfictt financing has (o be brought down
I do not want to go into all the rcasons
But we cannot forget them and when we
think of the rise in prices, the reasons
naturallv are to be considered May I,
with your permission, bring to the notice
of thus House that the rate ~f growth in
our population 1s one of the major fac-
tors? The longevity has increased
and at the same time, the popu-
lation of the country has also been going
up lhke anything A day passes and we
add neaily 55,000 new faces to the count-
1v’s  population Naturally, 1t is  also
having its own impact not only on our
economyv, but also on the distribution of
whatever 1s available Sir, in this context
a view shall have to be taken m right
perspective  We cannot forget that  we
will have to identify the basic essential ar-
ticles and commodities in the country. As
has been rightly mentioned by my fricrds,
Mr. Kulkarni and others, it may be fuad-
graind, pulses edible oils, fuels, coarse
cloth and even the textbooks and exerctse
books required by our students. They ate
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also essential articles in the country. So,
we shall have to take stock of the situa-
tion I would like to say that the Govern-
ment has gone into details We have iden-
tified what the essential commodities are?
There are some articles coming from the
agricultural sector and some others  are
coming from the industrial secter Animsl
husbandry is naturally included m the agr-
cultural sector because the milk, fisheries
etc, arc essential so far as the basic re-
quirements of the countiy are concerned.
It is in this context that we shall have to
identifv these articles Along with thzat,
we cannot foiget the industrial inputs re-
quired It may be steel, or non-feirgis
metal, cement, fertilisers, or pesticides re-
quired for our agricultuie Here, we shall
have to take care of the core sector We
have to think that having regard to our
population, how we can mamufacture these
essential articles 1n the countiy It isour
basic problem Therefore, we have tclen
one mmpottant decision and that 1s regard-
ing the production pattern in the couatry.
I would hke to bring to the notice of
this hon House that in the Fifth Five
Year Plan, we have taken a major de-
ciston of giving priorittes and to mawtain
the priorities properly. Many times, the
priorittes are fixed, but they are not
followed afterwards. Natuially, the whole
emphasis will have to be given to agri-
culture In the Fifth Plan, by and large,
we have piesumed that the foodmiains
production should be raised by about
22 per cent sugar and gur production by
about 28 per cent, vegetable oils by about
30 per cent and cotton textiles by about
30 per cent.

I will not waste the time of the Houre
in giving details. As I said earlier, we
have decided to give all possible emphasis
to agriculture We have fixed up the
range of production in the country. Simi-
larly, when we speak of agricultural pro-
duction, we shall have to take care of
the agriculturist He requres fertilisers

My colleague, Mr Shinde, may be in
a better position to focus light on that
problem But we cannot forget that this
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shortage of fertilizers may also hit the
agricultural production. Therefore, by the
end of the Fifth Plan we would like to
produce nearly 7 million tonnes of ferti-
lizers within the country. We have not
only taken action but we have also started
our dialogue with foreign countries. Ani
it 18 not only the desire of the Govern-
ment but it is also the effort of the Go-
vernment to see that all these factories are

installed, and that by the end of the [ifth |

Plan our fertilizer production goes to the
tune of 7 million tonnes. Perhaps, 1t
might not suffice the needs of the country.
Even then it will be a major step forward
tn that direction.

Similarly, the agriculturists require cre-
dit facilities. In this context, the short-
term annual agricultural credit which is of
the order of Rs. 700 crores in the year
1973-74 will go to nearly Rs. 1300 crores
in  1978-79. Regarding  mediom term
loans and long-term loans for the agricnl-

turists, including commerical credits, the
hon. House will be happy to know that
that amount will be of the order of

Rs. 2,400 crores by way of medium-term
credit, long-term credit, and the credit com-
ing from the commercial banks. Sir, this
decision is to protect and finance the agri-
culturist so that he comes forward with
better production. Similarly, we are tak-
ing some additional care; we are civating

a lot of irrigation potential. Thc dams
are constructed. But then there is no:
proper developmental activity. Crores of |

rupees of investment is there on dams but ‘

we do not get adequate food. We have
decided to take up S5 Command Areas in
the country for development, and there
we have requested all the State Govern-
ments to create specific authorities who
will be in a position to take major steps |
in that direction in having a production
pattern. And they will also produce re-
quisite agricultural produce. Again, while
doing it—here, T will not encroach on the !
field of my colleague, Mr. Shindc-—we have |
taken care to see how we can have hetter
cotton, better fertilizers, better pulses and
all those requirements where we 1re fac-
ing shortages today. Several progrnmimes
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are already undertaken. I am not going
to say that we will do. We have already
taken steps and in some areas this effect
has started vielding results also. One of
the programmes is the drought-prone areas
programme. The House is aware that in
the name of drought relief, while the
whole plar for a district like Jodhpur was
of the order of Rs. 4 crores in the Fourth
Plan, within the last three years we have
spent nearly 15 to 16 crores of rupees in
that very district without proper planning.
And we have taken enough care in hill
areas, tiibal blocks and everwhere to
how we can help the agriculturists more
and more in producing better varities and
Lin a better way. This is how a major
. dent will be made in the case of agricul-
| ture.

as

Sir, in the case of industrial production,
it was rightly emphasised by Mr. Kulkarni
and others that when we think of produc-
tion, all possible priority will have to be
given to produce articles required ‘or the
consumption of the common man. T think
it is a very valid argument. Again, I
would like to bring to the notice of the
hon. House that in the Fifth Plan, we
have not only decided to lay emphasis but
we shall also see that all possible care is
taken in producing industrial products
which are required for mass consumption.
It is true that out of Rs. 53,000 crores,
the public sector gets to the order of Rs.
37,500 crores and the remaining Rs.
| 16,000 crores are in the private sector.
Sir, ir our economy today it so happens
. that even though we are planning for the
whole of the country, today we only plan
for public sector. So far as Rs. 16,000
crores that go into private sector ire con-
| cerned, there are no restrictions whatso-
ever. We know the private sector should
\ﬁounsh We arc aware that we should

not unnecessarily put restrictions whereby
the production suffers. But at the same

time how can we forget the requireinents
of the country? And I would like tosay
that so far as the private sector i5 con-
cerned, we would like to indicate to the
lprivate sector what the requirements of
| the country are and we would like to en-
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courage them so that the iequtrements

are properly fulfilled
4 PM

Sir, that 15 how 4 planned effort will be |

made 1n the Fifth Five Year Plan for the
production of agricultural and industrial
commodities and articles essentially re
quired for the consumption of the com
mon man

sy A3 femi wm & am &Sy
Wiy 2, Afea sveilw @ @ Wy geadl
gAY =fEm

SHRI YOGENDRA SHARMA (Bthar)
There 1s also a Chapter on Implementa-
tion

SHRI MOHAN DHARIA Sir, it 1s not
the question of Chapter on Implementation
being therc We shall certainly sec that
1t 1s unplemented

As I mentioned cathier, the coie sector
is equally mmportant We know that if
there 1s power shortage, how we suffer
Therefore, from 19 million kilowats we
want to inctease the power production to
34 midlion kilowats by the end of the
Fifth Five Year Plan  Wnile making a
provision for the production of increased
power, we are also taking cate that we
do not depend only on hydel power be f
cause 1 that case 1f there 1s shortage of
rain or shortage of water, the whole pro
gramme suffers Theiefoic a good deal
of emphasis 15 being given for the ciea
tion of power through thermal stations It
15 again a new dimension which has been
accepted by the Planning Commuission

mentioned
financing

Kulkarm

the

A number of points were
here including that of deficit
My colleague, Mr  Abasaheb
also raised several points including
one relating to structural changes He
also made a mention of my note that |
have circulated to some of my important
friends and also to my colleagues I
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not mean that I am not
different 1deas of my own

‘ SHRI A G KULKARNI We have
‘ known you as a tiger, but now you are
a sheep

SHRT MOHAN DHARIA Sir, I would
lthe to say that so far as my views are
concerned, I am not keeping quiet The
teference to my note itself indicates that
I am not keeping quiet 1 have been
discussing this matter with my colleagues
and I am try.ng to persuade them to the
extent possible and 1 am suare 1t will be

‘possﬂ)lc for me

SHRI BHUPESH GUPTA (West Ben-
| gal) Which note?

SHRI A G KULKARNI It 1s propos-
ed to shift vou from State-sector to private
sectol

SIHHRI MOHAN DHARIA Sir, so far
as this private sector s concerned, it 18
acceptable to me

973 ]

having some

|

S1 the pomnt 1s how do we create the
proper mechanism?

SHRI BHUP'ESH GUPTA Some time
back you refeired to your persondl views
Have you privately kept anv record of
these peisonal views? Have you also
Khept a note of your personal views ds
diffeiing from the views of the Govern-
ment and contiadictions therein?

Shn MOHAN DHARIA Sir, so far as
my personal views are concerned they are
expressed at proper forums, that s, 1n
the Party forum 1 am absolutely vocal
about these points and I raise my views
thete But, so far as this forum 1s con-
cerned, 1 come here as a representative of
the Government and naturally these are,
as the parhhamentary and democratic prac-
tices demand, the views of the Govern-
ment and not my personal views, and that
1s how the record 1s maintained

SHRI BHUPESH GUPTA This recoid

would like to make 1t very clear  that
when I speak here on behalf of the Gov-
ernment I shall have to speak about the
views of the Government But, that does

we have m the proceedings of Parhiament

You have stated that you have your
personal views We do not have access
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to those records. May be, you near and
dear ones have access to those records,
but we do not have.

SHRI MOHAN DHARIA: Sir, I can
do one thing. So far as my political and
economic views are concerned T can make
that record available to you.

SHRI BHUPESH GUPTA: I may
assure you, I am not interested in your
other private record—your Five Year
Plan records.

SHRI MOHAN DHARIA: The mover
of the Resolution has raised some impor-
tant, vital issues here.

SHRI A. G. KULKARNI:
forgotten about pricing policy.

You have

SHRI MOHAN DHARIA : I am coming
to it.

He has raised very basic, vital issues
here. The mover of the Resolution has
said that essential commodities and articles
of mass consumption should be procured
and distributed through State agencies and
there should be controlled prices—if 1
understood him correctly, Now I can
understand the concern of the hon. Mem-
ber, but let us not forget that this is a
vast country. So far as utmost essential
goods are concerned, Government has en-
tered into the market. Government has
taken over wheat and Government is con-
templating so far as other articles are
concerned. But whether we can create
some other mechanism is the main point.
I would like to bring to the notice of the
House that at one end we shall take care
that production process in the country is
not hampered. . .

SHRI A. G. GULKARNI: Hear, hear.

SHRI MOHAN DHARIA: ... and at
the same time essential articles are made
available to the common man. Therefore,
there are two points. One is the point of
production and the other is the point of
Jdistribution.  Sir, after production it so
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happens today that there aie vested inte-
rests who like to exploit the society and,
naturally, so far as essential commodities
and articles are concerned, if the society is
being exploited, there is no other alterna-
tive for the Government but to regulate
the market operations. There may be
areas where the Goveinment will have to
go in beyond production and distribution
and, therefore, we are stiengthening our
public sector. We are having a huge in-
vestment of Rs. 37,000 crores in the pub-
lic scctor because we are very clear that
in a socialist economy the dominating
place and dominating role shall have to be
played by the public sector and that is
the reason why we are going on a bigger
scale in the public sector. In the 5th Five
Year Plan nearly 6867 of our investment
will be in the public sector But then,
afterwards there are areas where we shall
have to take a balanced view.

188

It was said here by Mi. Kulkarni: Let
not ideologies hamper our production. I
can very well understand the anxiety of
my friend, Mr. Kulkarni.

THE VICE-CHAIRMAN (SHRI S. S.
MARISWAMY): You have olready taken
20 minutes.

SHRI MOHAN DHARIIA : You can
give me five or ten minutes more, Sir.

THE VICE CHAIRMAN (SHRI S. S.
MARISWAMY): Five minutes.

SHRI MOHAN DHARIA: I am sorry.
but if that is the restriction then
I will be finishing within five minutes.

Sir, Abasaheb Kulkarni expressed that
view. I was under the impression that we
have accepted a certain philosophy for our
country. He did not object to that philo-
sophy but he said, within that philosophy
if because of some restrictions the produc-
tion is suffering, kindly take some care. I
was one of those persons who insisted on
it then—I was on the Joint Select Com-
mittee on the MRTP Bill. I do feel and
I am of the opinion and the Government
is of the opinion that in this country, by
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using the level of economic power if some-
body 1s trying to exploit the society, 1t will
not be tolerated Sir, even under the
MRTP Act 1t 1s not stated that permission
will not be given but, if 1t 1s beyond a
prescribed investment naturally it will
have to come before the Monopohes Com-
mussion and, Sir on the advice of  the
Comnussion the Government has the right
to take a view Theie are areas and areas

Take, for instance, a fertilise;r factory It
requires an 1rvestment of 100, 150 or
200 crores of rupees It all depends on

the 1investment It 1s but natural that we
create a monopoly under that Act, but’
Sir, the Goveinment is given that night
Government 1s very much vigilant about
it and Government would like to assure
the country and this House that we shall
not allow any monopoly house to exploit
the society, and if the intervention of the [
Government 1s necessary, the Government
shall intervene  Government has already
intervened 1n many matters So, without
taking any dogmatic view how we can
acceleiate the whole production 1s  the
pomnt and it 15 1n this context that I do
feel and I do believe, Sir, that industrial
relations are very much vital

I have come up thiough trade union
movement If the workers are takhen into
confidence they stand for production I
know from my own experience but un-
fortunately there 15 no time and I will
not mention those facts The point 1s if
the workers are taken into confidence they
will certainly iry their level best to better
production and we are trymng to establish a
new code of conduct Taking into confi-
dence the leaders of the various parties
the Government 1s contemplating to create
a sort of code of conduct and I am sure
our Prime Minister herself will give a lead
in this matter When the country 1s pass-
ing through such a critical economic situa-
tion we cannot afford to have either strikes
or lock-outs at least for the neat five or
ten years But then 1t 1s no use telling
that we should ban strikes as was suggested
by some Members from the Opposition
It just cannot be done It is not a ques-
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of creating a new condition in the society
where the workers have faith in the
mechamsm through which justice 1s ren-
dered to them How that sort of mecha-
rism can be created 1s the mamn problem
and we are trying our level best to create
that sort of mechanism
it qaw oWt 20 ATT A1 &1 9 |

SHRI MOHAN DHARIA Then again
a question was raised regarding 1mple-
mentation The House will be happy to
note that this is perhaps the first occasion
1In out economuc history that in the last
vear of the Fowith Plan we shall be in-
vesting nearly Rs 150 croies for creating
a proper base and for advance action for
the Fifth Five Year Plan In several pro-
jects we have taken such advance action
So far as implementation 1s concerned we
have recently created a cell in the Plann-
g Commussion and particularly with re-
ference to public sector mdustries we have
taken a lot of care so that idle capacities
are brought into production and 1 share
the feling of Maanzel Prasidn

SHRI NAWAL KISHORE 1 happen to
b~ Nawal Kishore

SHRI MOHAN DHARIA 1 am sorry,
Nawal Kishorejt I am thankful to Nawal
kashotep for his suggestion that it 18 no
use giving some good ideas unless imple-
mentation 1s there He asks, what aie you
gomg to do about implementation and it
1s 1n this context we have 1equested the
State Governments to create good proper
Planminig machmery at the State level
also  We have offered them two-thirds of
the expenditure for strengthening their
Planning machanism at the State level
accordingly many State Governments have
come forward and created their Planning
Boards The whole philosophy of plann-
ed economy has gone much deep in the
country, today it 15 accepted by our people
and I am sure the State Governments will
come forward and co-operate with  the
Central Government But agan for a
proper mmplementation of any philosophy
the involvement of the people at various
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levels is equally important and unless and
until the people are properly involved in

our proegrammes it will not be possible for |

us to implement them. It is in this con-
text again I would like to appeal to this
House to have involvement of the Mem-
bers of Parliament, Members of the State
Legislatures and also the people and the
various sections of society at several levels
with this whole process of planning. Right
from production to distribution to what
extent are the people involved? If the
people are adequately involved in  the
whole mechanism of distribution several
defects which are now there could be cur-
ed. Why should it not happen? T per-
sonally feel that in case & proper approach
is made it is possible for us to involve the
citizens at various levels; particularly out
womenfolk perhaps will be more vigilant
and more effective in this whole distribut-
ing process. The creation of a massive
distribution system cannot remain merely
a slogan. Tn many areas it has gone
much ahead. 1t is not adequate enough.
We should assume that for the next ten
years there will be this sort of emergency
and as if we are fighting a war we will
have to create a sort of massive distribu-
tion system and it is through such a mas-
sive distribution system that these articles
will have to be made available to the com-
mon man. The tendency of the trader is
bound to be to exploit and earn incomes
and so we cannot just leave the matter to
the traders. We shall have to create this
mechanism and it is in this context that
I seek the involvement not only of the
people but also active cooperation from all
sections of this House as well.

SHRI MAN SINGH VARMA (Uttar
Pradesh): What about exploitation by the
Government?

SHRI MOHAN DHARIA: I am really
sorry that Varmaji should have said that
the Government has been exploiting. . . .

SHRI MAN SINGH VARMA: Cer-
tainly.

[RAJYA SABHA]
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SHRI MOHAN DHARIA: 1 would like

to make it very clear that the Govern-

ment. , .

SHRI MAN SINGH VARMA
sounding woids ever since 1947.

|
|
|
| : High
)
|
| SHRI MOHAN DHARIA: Government
| is the representative body of the people.
| 1n such a serious situation when there was
‘drought in a major part of the country
and when there was a possibility even of
starvation death in the country, it is the
| Government which came forward. Tt pro-
| vided work to morc than 90 lakhs of our
ipcople. It provided food to the people.
i Government has not exploited the people.
‘ Government has given proper protection to
lthc people. In Government's functioning
1 am prepared to accept the charge that
the incidental charges are much more. In
the case of the Food Corporaticn of India
nearly Rs. 30 are their handling charges
and other incidental charges. The Gov-
l ernment has taken serious note of it and
| the Agriculture Ministry is going into it
ﬁand now it is for my colleague, Mr.,
! Shinde, to say something about it. I can
lunderstand there are cases where many
times these expenses are much more in
comparison with what thev should be and
( that we should take care. To that extent
| 1 agree, but there is no question whatso-
| ever of exploiting the people. On the
!'contrary, I can quote from my own expe-
\ rience. Before this public sector Hindus-
tan Antibiotics at Pimpri came into being
] the price of a bottle, which was being
manufactured bv a monopoly house, was
% of the order of Rs. 5. No sooner the pro-
duction from Hindustan Antibiotics came
ifnto the market, than the market rate of
the bottle came down to fourteen annas
'in the country.

SHRI MAN SINGH VARMA: What
about coal and steel?

, SHRI MOHAN DHARIA: This House
ishould not kindly forgot that whether it
is coal or whether it is steel, in regard
to the public sector the Government is
quite vigilant about it. It shall be our
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endeavour to bring down prices, to stabi-
lise prices and to take care that the expen-
diture is brought down to the minimum,
At the same time, there are several other
factors. How can we forget, if there are
strikes and strikes, if the capacities are ly-
ing idle for years and years?

Mention was made about the Indian
Airlines. Mr. Abasaheb Kulkarni referred
to the price-wage-income policy of  the
Government. I think in this country the
price-wage-income policy forms the bane
of progress. We want to bring about price
stability in the economy. Unless and un-
til we evolve some formula whereby the
price-wage-income policy is consistent with
our socialist philosophy, it may not be
possible for us to stabilise prices and give
justice to the poorer sections in society. I
would not like to detain the House, Sir,
I am grateful to you for giving me this
opportunity to speak.

SHRI A. G. KULKARNI : What about
pricing, which I mentioned?

SHRI MOHAN DHARIA: One point
was raised by my friend, Mr. Abasaheb
Kulkarni, Of course, I am not stating
the view of the Government because the
whole Fifth Plan document is yet to be
considered by the National Development
Council. The Planning Commission has
recommended that the dual pricing system,
as we have in the case of sugar, will go
a long way at one end in increasing pro-
duction and at the other end in making
these essential articles available at a
ieasonable price to the common man.
This dual pricing philosophy has  been
accepted by the Planning Commission. It
has been recommended by the Planning
Commission. Of course, the Government
is considering the matter. I am not say-
ing that it is the decision of the Govern-
ment, but the Planning Commission has
made that recommendation.

Sir, I am grateful to you for giving me
this opportunity. I would only beg of the
House to consider that we have been pass-
ing through a strenuous period. If only
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we could exploit the natural resources of
the country, if we could properly utilise
the industrial capacities and the agricul-
tural capacities that we have already creat-
ed in the country, if we could harness
the man-power of the country in the
right direction, we could certainly meet
the challenge. We can not only stabilise
prices, but we can also render social jus-
tice by giving employment to many. Whe-
ther it is the problem of poverty or whe-
ther it is the problem of rise in prices, an
effective reply is available, provided we
are prepared to keep ourselves disciplined,
provided we are prepared to sacrifice for
production in the country, for bringing up
the country, for the progress of the coun-
try for at least five to ten years in a very
determined and disciplived way.

Thank you very much.

SHRI B. T. KEMPARAJ (Karnataka): I
do not want to go into the details except
to confine myself to the very wording of
the Resolution tabled by the hon. Shri
Himmat Singh, which requires the congra-
tulation of every one of us. It is simply
saying that the Government should intro-
duce a system of moncpoly of purchase
and distribution. So, this is in accordance
with clause (a) of article 39 of our Cons-
titution which says that “the State shall,
in particular, direct its policy towards se-
curing—(a) that the citizens, men and
women equally, bave the right to an ade-
guate  means of livelihood;”. Therefore,
basing our argument on this proposition, it
is quite possible to have philosophical
notions as to how we have to develop our
future economy, how we can develop pro-
duction in the agricultural sector and also
in the industrial complex. But the question
here is how the Government should think
of controlling the rise in price and trying
to dehoard the grains. This is the crux of
the problem, as Kulkarni Saheb already
has said. Sugar is being sold in the rural
side in some depots, rarely and scarcely,
at Rs. 2.20 per kg. But the same sugar is
available in plenty in the open market, as
we call it, in the black market, at Rs. 4.50
Rs. 4, or Rs. 5.00 and so on. Therefore, to
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plead or to argue that the production
should be raised and we have to take seve-
1al steps for augmenting that in ail the sec-
tors to improve the lot of the poor peo-
ple—this is a good thing, and any welfare
State has to think of this developmental
woth for all time. But the question here is
this—in Delhi as it is rice is sold at
Rs. 3.50 or Rs. 4 per kg. in the open mai-
ket; in the depots it is selling at Rs. 1.50
per kg. This is the ciux of the problein
which is directly bringing this’ Resolution
into this orbit. In Tamil Nadu rice is in
plenty for sale. But the prices there also
evely-day
problem which the Government has to take
into consideration. That is the significance
of this Resolution. If you go to leather
goods, they are also rising day by day.
You do not find Dalda in the open market
at all. So, it is not only the problem of
increasing the production of fertiliser or
agricultural implements, etc. Theie should
be all-round production, we should see
that we have more production. It is inevit-
able. And it is also a well laid-down eco-
nomic proposition wherever we have got
plenty of supplies in the open market, the

- price automatically goes down. That no-

body can forecast or foretell. But the point
is the prices aie rising everyday in the
case of all articles of daily necessity. And
every family—every man and every indi-
vidual—is fceling hard to make both ends
meet. Here 1s the crux of the problem
which the Government has to consider sc-
rionsly. It is not the other thing. There-
fore, Government should take steps as
early as possible t0 procure, to secure and
al-o to get and dehoard whatever produce
is hoarded by persons who are capable of
manoeuviing not to sell the produce to the
Government or to bring it to the maiket,
in the expectation of getting more and
more money in the form of a higher price.

Such (hings have to be taken cogni-
zance of and such persons should be taken
to task. The produce should be procured
and made available to the people at rea-
sopable piices. That is the only point for
consideration here. Therefore, Sir, my
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humble suggestion to the Central Govein-
ment is to issue stiict directives to the
State Government to fix the minimum
and the muximum prices of all articles of
necessity within which the price must ve
oscillating. If any one is found sciling at
a ptice more than that price, he should be
punished.
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Sir, in the city of Bangalore it is said
that there are more than one lakh bogus

ration cards The Depot Managers have
been directed to seize these cards. The
Government can get these bogus cards

seized. But bogus cards aie being issued
wheieby theie is unequal distribution of
foodgrains. Therefore, Sir, it is high time
that the Government should work out a
formula to check rising prices so that the
starving poor people, who are not able to
puichase rice or other essential commodi-
tics, aie able to live. Thank you.

SHR1 SANNAT KUMAR RAHA (West
Bengal) : Mr. Vice-Chairman, 8ir, T cong-
ratulate the mover of the Resolution for
this timely Resolution. Whatever resolu-
tions we might take up here outside the
Parliament people have a feeling that the
Government will not come forward to im-
plement them even if they are accepted by
the House. T know the pulse of the village
people. People in my distiict feel that they
arc living in a period of hoax They feel
that howsoever anybody might wish, they
cannot escape the all-pervasive corruption.
Their conviction is based on their experi-
ence of the last 26 years after indepen-
dence. They know how this Government
behaves with tl.e commoners in the mater
of supplying essential commodities, food
elc.  There is gap between Government
promiise and aciion, gap between profes-
sion and practice.

Sir, money value has eroded to one-
thi-d  Prices have chot up fiom 25 per
cent. to 300 per cent, in particular com-
modities. According to the recent Bankura
Survey the landless peasantry earns 36
paise per day. This is the situation in the
rural areas after 26 years of independence.
In the midst of black money, in the midst
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of speculation, corrupt influence people
have come to believe that the Government
15 not an omnipotent force. They know
there is another parallel, more powerful
master which can defeat the very project,
the very object of the Government reso-
Iutions. So this is the feeling outside the
Parliament. Even from the Reserve
Bank bulletin  we find that in the
current  year 1973-74, the Reserve
Bank could mnot control the ciedit
advance to the speculators and  tra-
ders. On the other hand, the money ad-
veniced for the purpose of procuremant
tas been less than in pievious years. This
is the situation. Where does the money go?
It goes to hoarders and speculators. The
money goes to hoarders who hoard the
essential commodities. These people are
controlling our market. Whether there is
shortage of production or there is adequate
production, this speculative market will be
there in this mixed capitalist system which
is being followed by this Government, and
1n the midst of this vicious circle, nothing
productive can be done without radical
changes in the basic structme_without radi-
cal changes in the economic and political
structure. There are double systems in our
country going on. In procurement there
is double system. In prices there is double
system. In  distribution also there
is double system. When production comes
out of the means of production, it goes in
a double way, one way by the Govern-
ment and in another way by the free mar-
ket, or in the so-called laissez-faire market.
which is called the mixed economy. Pro-
curement, distribution and prices cannot
be controlled in an isolated way. If we
cannot produce, if we cannot procure, if
we cannot distribute honestly and in an
cquitable way. we cannot maintain  the
price line. The prices will create in the
mixed economy, in the capitalist economy,
its own vicious circle. The Resolution
here reflects only the mind of the common
people. Without monopoly purchase and
distribution, no price policy can be suc-
ces-ful.

Sir, there might be a world phenomenon
regarding the price rise, but what should
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be our national policy? We are given the
argument that the price rise is there, that
we are helpless and we can do nothing.
Fut what is the positive national policy
of the Government regarding procure-
nrent and supply of essential commodities?

1973}

How will the Government ensure the
supply of these essential commodities to
the common people? Their earning is

going down. The prices are going up. The
society is getting frustrated. In the midst
of frustration, the Government cannot ex-
rect popular co-operation. So to-day the
need of the highest importance is to dis-
tribute whatever we possess to-day in an
equitable way. Whether the production is
adequate or not, we must have a positive
national policy to procure and to distri-
bute. So, this Resolation is welcome. As

| rezards procurement and distribution, there

should be some monopoly agency of the
Government. Otherwise, the price line can
not be maintained. The system of distribu-
tion cannolt improve  without a proper
plan, Sir, in the mixed economy, there is
wont of plan. Already the blackmarlketesrs
and speculators have started a fight. We
are saying, for the sake of aigument, that
we cannot take over the wholesale trade
in rice because our infra-structure and pre-
patations are not complete. If we are in
the midst of a fight, we can be prepared
for a fight. If a fight has been started by
the blackmarketeers and thc speculators,
we can fight against them. And in the
midst of a fight, in the midst of war, in
the midst of experience, we can have our
adequate preparations and  infra-structure
for taking over these essential commodi-
ties like rice.

If we were to wait for a long time, we
shall never be prepared to cope with the
situation. Today the need is, the historic
need is, to take over wholesale rice trade.
I had given an amendment a fortnight ago
that the Government should take up the
psoblem of wholesale rice trade take-over
this year itself and not wait till 1974. Why
should you have to wait till 1974? When
I suggested the take-over, the new crop had
not even reached the market. Yesterday
I found in the newspapers that the FCI
Chairman said we have already procured
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15 takh tons of rice from those States
which are not the main producing centres
of rice and this year we may exceed our
target of procurement Even i those
States which aie mainly producing iice,
ic. West Bengal, Orissa, Andhra Pradesh,
etc, even now their rice or distress sale
has not started moving to the market yet.
So I want the Government to tule over
this rice trade now itself so thit 1n the
midst of war started by speculators, Gov-
earnment can launch a counterwar against

blackmarketeers and profiteers. This was
the idea  behind tabling my
amendment to this Resolution.

In reply to a question that I had tabled
the Government said, “The Planning Com-
mission has set up a commission on c¢s-
sential commodities and articles of mass
consumption to suggest long-tetm and
short-term policies and measures for mak-
ing available essential commodities and
articles to the common man at the reason-
able price”. The Comnussion has been set
up. It s good The Commission will re-
port to thc Government Good The Com-
mission will give s  recommendations.
Good. Government will accept those re-
commendations All right But then what ?
This problem has to be solved anyway
For 26 years we have been suffering all
these theories. So many committees have
been and are being appointed So many
speeches are bemng made. But ever ihele,
in every speech we find so many “"ifs’. If
this 1s so, Government wil do that; if
that is so, Government will do this, and
so on and so foith. Why should the Gov-
ernment depend upon these “ifs” ? I want
to know whether the Government means
business, whether the Government is se-
rious about taking over wholesale rice
trade at all, this year whether it 1s making
sufficient preparation for taking over this
business, for making monopoly purchases,
for monopoly procurement and for mono-
poly distribution I want to know whether
the Government is thinking of moving in
that direction either this year or mn the
near future. Government must have a tar-
get time; otherwise, any amount of assu-
rance Government may give, 1t will not

Re introduction of system [RAIYA SABHA] of purchase & dissribedtion 200

of essentiallconmmodities

take us anywhere, 1t will not: help vs fight
this. problem. Government gaes on giving
asswances ad infinitum. It 18 no use doing
that Promuses will not brumg about the
hictonic change that 15 neesied. Promiscs
will have to be umplementel. Only then
have they any meaning Tbe Government
should make suffictent preparation  for
taking over wholesale nice rmade, otherwise,
Government cannot be sawed' This 18 the
| warmng that the Government must take :
This 15 the year of the highest crisis The
Goveinment should come forward and give
us an assurance that the Government 1s
determined to fight blachmarketeers, spe-
culatots, hoarders and profiteers and that
it will procure sufficient stocks, mdhe
monopoly purchases, make distribution
honestly, equitablv, for the common people
of our country.

| DR K MATHEW KURIAN (Kerala)
The mover of the Resolution has suggested.
nonopoly procurement of essential com-
modittes While I suppoit the proposition
that the Government should introduge
monopoly procurement, I would like to
bring to the notice of this House some
impoitant espects of this problem. This sug-
gestion is nothing new. In fact many of the
Opposition parties in  India, particvlarly
the left parties including my party, had sug-
gested that wholesale takhe-over of wheat
and rice can be successful only if 1t 1s
preceded by monopoly procuiement of cs-
sential commodities through a purchaser’s
levy. We had at that time suggested that
while we <upport wholesale trade take-
vore, its success would depend upon mono-
poly procurement through a  purchaser’s
Ievy. The Government has so far followed
a lukewarm attitude to the whole question.
And I charge the Government with all se-
riousness and responstbility that it is the
Government which  deliberately  foiled,
completely sabotaged, the scheme of
monopoly procurement.

It is because this Government through a
lack of understanding and also by a deh-
berate policy of preventing monopoly pro-
curement and the producers’ levy adopted
this half-hearted measure of taking over
the wholesale trade that we find its tragic




201 Re Introduction of a svstem [30
failure and instead of 8 and odd million
tonnes or so we have ended up with an
achievement which is much far behind the
target. The main  question, therefore, is
whether this country can feed particularly
our working people, the oidinary people,
through a proper distribution system and at
a price which their purchasing power can
nmect. We have made some studies, Sir,
which clearly indicate that even taking
into account the entite cost of production
of wheat and adding a substantial amount
for providing for the cultivators. It is
possible in this country to provide the food-
grains at the rate of Re. 1.00 per kg. Sir,
on the basis of economic studies it can be
demonstrated . . .

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURF (SHRI
ANNASAHEB P. SHINDE) : Dr. Kurian,
can you explain your break-up?

DR. K. MATHEW KURIAN : Yes, For
one quintal of paddy, the cost of produc-
tion excluding profit for the producer will
come to about Rs. 40 and if you add
Rs. 15 as margin for the cultivator it comes
to about Rs. 55 and if you convert this
into rise, it will roughly come to about
Rs. 82 per quintal.

SHRI ANNASAHEB
Rs. 55 will be the price?

P. SHINDE :

DR. K. MATHEW KURIAN : I am
coming to that just now. Now, if you add
to this figure the various other items of
cost, it is possible to distribute rice through
the distribution channels at a price of
Re. 1.00 per kg. Sir, we have made studies
to show that this is possible if the Govern-
ment has got the political will to supply
wheat through the distribution channels at
the rate of 75 P. per kg. But this type of
distribution policy and the pricing policy
would mean that the Government should
have a positive approach, a positive policy
of discrimination, in favour of the smalil
and medium peasants and against the land-
loards. This is the price, this is the pro-
curement price, which could be paid, which
should be paid, to the landlords. Sir, my
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suggestion, therefore, is that procurement
should be limited to the rich landlords
and the really very rich peasants. Sir, the
entire surplus of the landlords should be
taken over through a products levy and
monopoly purchase and, on the contrary,
thc small cultivators and the poor cultiva-
tors and small peasants should be given a
bonus of Rs. 12.50 per quintal. Therefore,
1 am suggesting a procurement price of
Rs. 65 or Rs. 75. I am suggesting for the
poor peasants and the small peasants
whose cost of cultivation is relatively
higher that they should get a bonus so
that they can live reasonably well and re-
invest in agriculture. But I am suggesting
this procurement price only for the land-
lords and I suggest the procurement should
be limited to the landlords and the entire
marketable surplus should be taken over
by the Government through a producers’
levy. Sir, if this suggestion is accepted, it
will enable a large majority of the pea-
sants, more than 75 per cent or 85 per cent
of the peasantry, to get a reasonable price
including the bonus that I have suggested.
But the landlords will be given only the
procurement price which is the legitimate
price according to the average cost and
the entire surplus should be taken over.

202

Sir, when we suggested this; it was not
accepted. In fact, if you make a study of
the distribution pattern in the country, you
will find that at least 30 million tonnes
of foodgrains can be procured from the
top strata in the rural areas, the landlords
and the rich peasants. If you limit your
procurement only to the top strata, it is
possible to procure at least something like
25 to 30 million tonnes. In other words, if

you calculate the total marketable
surplus or even the marketed
surplus, you would see that it

is the rich landlords or the holders of big-
ger lands who produce a substantial amount
which is really the marketable surplus and,
therefore, if the Government has the poli-
tical will to take over the entire surplus, it
is possible to feed the working people in
this country at a reasonable price. But, Sir,
again the question arises as to why the
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Government 15 not doing it Sir, I charge
the Goveirnment that 1t 1s not only 1n col-
lusion with the landlords, but 1t 1s sharing
the political power of the landlords in the
rural areas and that 1s the reason why the
Government 1s unable to hurt those with
v hom 1t 1s sharing the political power The
biy capitalists who share the political power
and the rich landlords 1in the rural areas
have no political interest 1 the country
and the Government has no  political
will to take over the entire marketable
surplus of the landlords and provide 1t to
the people at Re 100 per hg for rice
and Re 075 per kg for wheat
If the Government had the will and the
determination to do this, they could have
done this. But then they will have to
hurt precisely this section of the landed
gentry, from whom they get their politr
cal sustenance

Lastly, Sir, I can also show that the
plea of the Government, particularly of
the Fiance Mimster, that price rise 15 a
passing phenomenon, I think, 1s one of
the most ridiculous statements that any
Finance Minister can ever make. There 1s
a country like Viet Nam which, m 1951,
had the price of rice at 60 paise per kg
If you calculate the exchange rate, 1t will
come roughly to 60 paise per kg Viet
Nam supplied rice to 1ts people at 60
paise 2 kg 1n 1951. And even today,
after 25 years of war with imperialism, the
Viet Nam Government, North Vietnam
sells rice to its people at the rate of 60
paise per kg Sir, if Viet Nam, despite
about 30 years of war, can supply, and
stabilize the price of, rice at a reasonable
price to the consumer, the Government of
India cannot get away with the plea that
it is difficult to Jdo that . .

(Tune bell rings)

I would also lihke to argue that even
when people have tried to come forward
for de-hoardig operations I various
parts of the country, and the Leftist demo-
cralic parties have come forward to help
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procurement through de-hoarding opera-
tions, 1t 15 the Congress Government In
the varous States who have come 1n the
way of people tahing action and helping
de-hoarding The  Government has not
only artested and beaten up people, but
they have also lodged false cases In Bihar,
for instance, a member of the Commumnist
Party (Marxist) has been arrested and
beaten up Su, 1n Bhagalpui district, where
a ‘Kisan’ conference was going on, discus-
sing the questton of procurement, the
police let loose terror, arrested and start-
ed beating up four ‘Kisan Sabha’ leaders
and agamst about 40 ‘Kisan Sabha’ wor-
kers all hinds of concocted charges have
been biought This 1s the manner 1n which
the Congress Governments tn various States
are acting and preventing the people to go
mto action to help de-hoarding

(Time bell rings)

Mr Deputy Charrman, Sir, I charge
the Government that theirr policies are
utterly wrong they have a pro-landloid
bisis they are biaced in favom of the
landlords And I fail to understand as to
why they cannot procure and  distribute
foodgrains to the people

Sut, this applies also to the supply of
varous other essential goods like sugar and
kersosene It 15 clear that the Govern
ment, with 1ts present class character. does
not want to provide the people with ade-
quate sustenance Government would rather
help landlords, And that is the lesson we
diew when the Government ntroduced
their crash programme for agriculture
Rupees one hundred and fifty crores were
spent 1n the so-called crash progiamme
But the entire money has gone down the
drain  Without any increase 1n agricultural
production, Government spent Rs 150
crores 1n the name of crash piogramme 1n
agriculture, which went into the pockets
of landlords (Tume bell rings)
Therefore, so long as this pro-landlord
policy continues, the Government cannot
formulate any policy for proper monopoly
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procurement. They will, in fact, scuttle the
whole scheme of monopoly procurement.
Therefore, I urge upon the Government
even at this last hour to retrace their steps
if they are really interested in avotding an
explosive situation i rural areas and even
in urban centres and in ensuring that this
does not erupt into more violent forms,
into forms which are likely to bring anar-
chy 1n this country. Since we are Interest-
ed 1n democratic processes, I urge upon
the Government to retrace thcir steps and

introduce wholesale trade supported by
monopoly procurement and  producers’
levy.
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SHRI K. S, MALLE GOWDA (Kar-
pataka): Mr. Deputy Chairman, Sir, there
1s no doubt that a vast majority of
people of the nation are subjected to un-
tqld suffering due to the unprecedented
Tise in the prices of essential commodities
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and duve to the scarcity in the open mar-
ket. These conditions would be effectively
prevented by a strong Government with
efficient administration and by eradication
of corruption from the top downwards.

Sir, I would like to say a few words
about the monopoly purchase with refer-
ence to the procurement of foodgrains.
You are aware, Sir, that already the far-
mers’ income is limited to a great extent.
And we know also that in the last year
due to the procurement price being low,
the whole procurement policy of the Gov-
ernment failed. The Government fixed un-
realistic ~ procurement prices. So, if the
income of the farmers is to be increased,
prices have to be fixed on a realistic basis
For example, in Japan where there is a
monopoly piocurement, farmers are paid
20 per cent more than the market price.
That is how the Goveitnment procures the
whole thing. And distribution to the con-
sumers is by paying a subsidy 20 per cent
below the market price fixed by the Gov-
ernment to the farmers. I do not know
whether the Government will be able to
give a proper price to the farmers here in
India. If 20 per cent more is paid to the
farmers as in Japan, then the farmers in
India will receive nearly Rs. 1000 croies
more. And T am not in favour of mono-
poly procurement of wholesale agricultu-
ral commodities. It will be a good policy
to procure about 10 millions of foodgrians
as monopoly procurement and leave the
rest to the open market to ensure fair
prices to the producers. Thank you, Sir.
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HALF-AN-HOUR  DISCUSSION ON
POINTS ARISING OUT OF ANSWER
TO STARRED QUESTION NO. 35,
GIVEN ON THE 13TH NOVEMBER,
1973, REGARDING STEEP RISE IN
CLOTH AND YARN PRICES

MR. DEPUTY CHAIRMAN: We now
proceed with the Half-an-Hour Discussion.

Mr. A, G. Kulkarni

please try to
finish in ten minutes.



